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Amount AUotted to Kerala for Supply 
of Drinking Water

110. SHRI SKARIAH THOMAS:
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Will the Minister of WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION be pleased to state 
whether any amount has been allotted 
to Kerala for supply 0f Drinking 
water to villages and interior areas 
inhabited by Harijans, Agricultural 
Labourers and Farmers?

THE MINISTER OF WORKS AND 
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR 
BAKHT): ,/

Water supply is in the State Sector 
of the Fifth Five Year Plan and Funds 
for rural water supply schemes are 
provided in that Sector.

However, the Government of India 
have allocated a sum of Rs. 100 lakhs 
to the State of Kerala under the new 
Centrally Sponsored Accelerated Ru-
ral Water Supply Programme during
1977-78 for providing drinking water 
to problem villages i.e. villages which 
do not have a source of drinking water 
within a distance of 1.6 Km. or where 
water sources are endemic to cholera 
or where drinking water sources are 
infested with guinea-worm or where- 
the sources of water have excessive 
toxic chemicals ilke chlorides, fluo-

rides etc. This allocation of funds is 
in addition to the funds provided for 
rural water supply in the State Sector.

Strike in Delhi Milk Scheme

111. SHRI SURENDRA BIKRAM: 
SHRI DAYARAM SfiAKYA:

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) whether staff of Delhi Milk 
Scheme went on lightening strike o» 
22-9-77; and
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(b) if so, the reasons for the strike 
and Government’s reaction thereon?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI BHANU 
PRATAP SINGH); (a) Yes. Sir.

(b) The strike was held abruptly 
without any notice on the protext of 
non-registration by the Police of a 
case of assault on the staff of the 
Delhi Milk Scheme deployed on one 
of the distribution routes on the night 
of 21/22-9-1977.

The strike was illegal and unautho-
rised. Workers who actively partici-
pated in the strike have not been paid 
their wages for the day of strike ue. 

.22-9-1977.
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Assistance to Flood Victims of Delhi, 
Haryana and Rajasthan

113. SHRI D. B. CHANDRE GOW-
DA: Will the Minister of AGRICUL-
TURE AND IRRIGATION be pleased 
to state:

(a) the number and names of 
the social voluntary Organisations




